RAJYA SABHA (28 July, 2003]

THE MINISTER Or STATE IN THE MINISTRY OF URBAN
DEVELOPMENT AND POVERTY ALLEVIATICN (SHR! PON
RADHAKRISHNAN]): (a) Yes, Sir.

(b) Delhi Development Authority {DDA) has reported that the number
of private contractors on their approved list is 815.

(c) The detaiis are being collected and will be laid on the Table of
the Sabha.

Civic amenities at Rajghat

1856. SHRIMATI MAYA SINGH: Will the Minister of URBAN
DEVELOPMENT AND POVERTY ALLEVIATION be pleased to state:

{(a) whether it is a fact that Government have decided to provide
several civic amenities at Rajghat keeping in view the lack of such
amenities there;

(b} it so, the details thereof; and
{c) the amenities being proposed to be provided by Government?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT AND POVERTY ALLEVIATION (SHRI PON
RADHAKRISHNAN): (a) Yes, Sir.

(b) and (¢} Government has given approval for expenditure of
Rs. 73 lakh on developing the following civic amenities in the newly
constructed parking area for Rajghat, adjacent to the Gandhi Darshan
Complex. '

(i) Toilet block for ladies and gents.
(i) Cafteteria.

(i} Souvenir shop, book stall, teiephone booth etc.

Violation of building bye-laws in LBZ

857. SHRI SANJAY NIRUPAM: Will the Minister of URBAN
DEVELOPMENT AND POVERTY ALLEVIATION be pleased to state:

(a) whether his Ministry has received several complaints about

+Qriginal notice of the question was received in Hindi.
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